XI TEM NO. 59 COURT NO. 10 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Crimnal Appeal No(s). 1571-1573/2015
RAKESH AGARWAL Appel | ant ('s)
VERSUS
H GH COURT OF JUDI CATURE AT ALLAHABAD
THROUGH | TS REG STRAR GENERAL Respondent (s)
(with appln. (s) for stay and office report)
Date : 04/07/ 2016 These appeals were called on for hearing today.
CORAM :
HON&#39; BLE MR JUSTI CE KURI AN JCOSEPH
HON&#39; BLE MR, JUSTI CE ROHI NTON FALI NARI MAN

For Appellant(s) Dr. Raj eev Sharma, Adv.
For Respondent (s) M. Sunny Choudhary, Adv.
UPON hearing the counsel the Court nmde the follow ng
ORDER

Post after eight weeks.
(Raj ni  Mukhi) (Saroj Gaur )
SR P. A COURT MASTER



